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(1)

(2)

L

(3)

Papers Laid VAISAKHA 8, 1917 (Saka)

A copy of the Scheduled Castes and Scheduled
Tribes, (Prevention of Atrocities) Rules, 1995
(Hindi and English versions) published in
Notification No. G.S.R. 316(E) in Gazette of India
dated the 31st March, 1995. under sub-section
(2) of Section 23 of the Scheduled Castes and
Scheduled Tribes (Prevention of Atrocities) Act,
1989.

[Placed in Library. See No. LT-7436/95]

(i) A copy of the Annual Report (Hindi and
English versions) of the Tribal Cooperative
Marketing Development Federation of
India Limited, New Delhi, for the year
1993-94, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Tribal Cooperative
Marketing Development Federation of
India Limited, New Delhi, for the year
1993-94,

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (2) above.

[Placed in Library. See No. LT-7437/95]

Annual Report, Annual Accounts and Review on
the Working of Central Silk Board for 1993-94 etc.

THE MINISTER OF TEXTILES (SHRI G. VENKAT
SWAMY) : | beg to lay on the Table :

(1)

(2)

(3)

(i) A copy of the Annual Report (Hindi and
English versions) of the Central Silk Board,
Bangalore, for the year 1893-94,

(iiy A copy of the Annual Accounts (Hindi and
English versions) of the Central Silk Board,
Bangalore, for the year 1993-94, together
with Audit Report thereon.

(ili) A copy of the Review (Hindi and English
versions) by the Government of the
working of the Central Silk Board,
Bangalore, for the year 1993-94.

Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (1) above.

[Placed in Library. See No. LT-7447/95]

(i) A copy of the Annual Report (Hindi and
English versions) of the Jute Manufactures
Development Council, Calcutta, for the
year 1993-94, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English
varsions) by the Government of the
working of ‘the Jute Manufactures
Development Council, Calcutta, for the
year 1993-94.
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(4) Statement (Hindi and English versioas) showing
reasons for delay in laying the papers mentioned
at (3) above.

[Placed in Library. See No. LT-7448/95]

(5) A copy each of the following papers (Hindi and
English versions) under sub-section (1) of
Section 619A of the Companies Act, 1956 :

(a)

(b)

(c)

(6)

(i

(if)

(i)

(ii)

(if)

(ii)

Review by the Government of the working
of the Central Cottage Industries
Corporation of India Limited, New Delhi,
for the year 1993-94.

Annual Report of the Central Cottage

Industries Corporation of India Limited,

New Delhi,. for the year 1993-94,

alongwith Audited Accounts and
comments of the Comptroller and Auditor

General thereon.

[Placed in Library. See No. LT-7449/95]

Review by the Government of the working
of the Handicrafts and Handlooms Exports
Corporation of India Limited, New Delhi,
for the year 1993-94.

Annual Report of the Handicrafts and
Handlooms Exports Corporation of India
Limited, New Delhi, for the year 1993-94,
alongwith Audited Accounts and
comments of the Comptroller and Auditor
General thereon.

[Placed in Library. See No. LT-7450/95)

Review by the Government of the working
of the North Eastern Handicrafts and
Handlooms Development Corporation
Limited, Shillong, for the year 1993-94.

Annual Report of the North Eastern
Handicrafts and Handlooms Development
Corporation Limited, Shillong, for the year
1993-94, alongwith Audited Accounts and
comments of the Comptroller and Auditor
General thereon.

[Placed in Library. See No. LT-7451/95]

A copy of the Annual Report (Hindi and
English versions) of the Wool and
Woollens Export Promotion Council, New
Delhi, for the year 1993-94, alongwith
Audited Accounts.

A copy of the Review (Hindi and English
versions) by the Government of the
working of the Wool and Woollens Export
Promotion Council, New Delhi, for the
year 1993-94.

(7) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned
at (6) above. '

[Placed in Library. See No. LT-7452/95]



